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i[Wrong depiction of International boun-
daries of certain countries in maps
published by private publishers
*141. DR, LOKESH CHANDRA : Will

the Minister of EXTERNAL APFAIRS
be pleased to state sin

« ~

ey

(a) whether Government’s attention has
been drawn to the wrong depiction of
international boundarics of some countries
particularly that of Poland, 1n scme of the
atlases brought out by private publishers
in the country: and

(b) if so. what action Government have
takca in th: motter?)
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H{THE MINISTER OF
AFFAIRS (SHRI ATAL BIHARI
PAYEE) (a) Yes, Sir.
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(by The attention of the private publish-
ers has been drawn to the incorrect depic-
tion of such boundaries in theirr maps and
they have been i1equested to depict  the
boundzries as shown in the maps published
by the Survey of India.] N
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STD linking with Patna ‘
+142. SHRT KAMESHWAR SINGH :

Will the Minister of COMMUNICATIONS
be pleased 1o state :

.(a) the names of piaces which have so
far been linked with Patna by the STD
system: and

(b) the names of the places which are |
propcsed to be linked with Patna by that

system during 1977-78 7

o
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—J'English translation.

[17 JUNE 1977]
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THE MINISTER OF COMMUNICA-
ONS (SHRI GEORGE PERNANDES)

(a) 1. New Delhi

ks

L e V‘ili
2. Calcutta "
3. Kanpur
R LI T IMENL

4. Lucknow > .
N TP T I I T |

5. Varanasi .,,... , .. .1 . -
1 6. Chapra RITIRTES IEIEETS BV E
¥ 7. Muzaffarpur '~ Lo

8 Asansol (One direction).

(by No new places are proposed to be
linked with Patna by Subscriber Trunk
Dialling (STD) System du:ing 1977-78.

Expansion of steel plants

*143. SHRI S. KUMARAN :
SHRI JAGIIT SINGH ANAND:

SHRI LAKSHMANA MAHA.
PATRO : -

Will the Minister of STEEL AND
| MINES be pleased to state :

Y
N

o

(a) whether it is a fact that Government
have decided agninst expansion of the
existing steel plants and setting up of new
steel plants in the country: and

Te L
(b) if so, what are the reasons therefor ?
THE MINISTER OF STEElL AND
MINES (SHRI BIJU PATNAIK) : (a)
lNo, Sir.
(b) Does not arise. ~ _E_’.r
New lahour policy o
| *144. SHR! DEORAO PATIL-
SHIL1 BAPURAOIL MAROT-

RACIT DESHMUKH:
SHRI BHAIRAB CHANDRA
MAHANTI :
SHRI S. W. DHABE :

Will the Minister of PARLIAMENTARY
]AFFAIRS AND LABOUR be pleased fo
istate :

[ IV ]

(2) whether Government have formulat-
ed any new labour policy ; and

(b) if so., what are the main features
thereof ?
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA) : (a) and (b) Not
yet, Sir.

Government convened a  Tripartite
Labour Conference on the 6th & 7th May,
1977 to discuss certain aspects of labour
policy. In pursuance of the conclusions
reached at that Conference, Tripartite Com-
mittees on comprehensive law on industrial
relations and composition of Indian Labour
Conference and on workers’ participation
in the management and equity are being
set up. A committee has also been set
up to review various aspects of the consu-
mer price index numbers for industrial
workers. These committees are expected
to submit their reports within a period of
2 months. Their reports arc  expected

to contribute towards the early formula-

tion of certain major aspects of labour
policy.
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[Extra Decpartmental Delivery Agents in
the P & T Department

*145. SHRT BAPURAOIJT MARCTRAO-

J1 DESHMUKH : Will the Minister of

COMMUNICATIONS be pleased to state :

(a) whether the minimum and maxi-
mum monthly emoluments paid 0o the
Extra Departmental Delivery Agents are

[RAJYA SABHA]

" work for 2 to 5 hours per day.

to Questions 48

| considered inadequate having regard to
their strenuous working hours and the
"nature of their duties; and

(b) if so, whether Government propose 1o
bring them at par with other regular
P & T employees performing similar duties?]
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COMMUNI-
| CATIONS (SHRI GEORGE FERNAN-
' DES) : (a) The Extra Departrental
Delivery Agents are not regular employees
- of the Department. They are required to
They
can have other sources of income. Taking
these factors in view the allowances being
paid to them are not considered as inadc-
quate.

| t[THE MINISTER Otf

(b) There is no proposal at present to
bring their allowances on par with the
regular P&T employees.]

Postal service in Karnataka

*146. SHRT F. M. KHAN : Will the
Minister of COMMUNICATIONS be
pleased to state :

of Post &
circle-

(a) what is the number
Telegraphs Offices in Karnataka,
wise;

(b) whether any new post offices weie
opened in that State during 1976-77 and
if so, what is their number; and

(c¢) what progress Government have
.made in introducing daily postal service in
| all the villages in Karnataka ?

1 [ 1 English translation.




